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S1.No. Name Year of Award
Punjabi

37.  Pargat Singh Satayj 2012
Bal Sahitya Puraskar
Telugn

38. M. Bhoopal Reddy 2011
Golden Jubilee Award

39.  Mandakranta Sen 2004

Incidents of terrorist infikkration

360. DR. KANWAR DEEP SINGH: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the incidents of terrorist infiltration has come down in recent times;, and
(b) if so, the details thereof and the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAT CHAUDHARY): (a) and (b) Yes, Sit The incidents
of infiltration across the border has come down in recent years. To counter the
problem of cross-border infiltration and to enhance security in the border areas,
the Government of India, in coordination with the State Govemments concerned,
has adopted a multi-pronged approach, which includes, infer-alia, strengthening of
border management through multi-tiered deployment along international borders/Line
of Control and infiltration routes, construction of border fencing, improved use of
technology, better intelligence and operational coordination, synergizing intelligence
flow to check infiltration and proactive action against terrorists within the country.

Increase in cases of rape in the country
361. SHRIMATI RAJANI PATIL:
KUMARI SELJA:
Will the Minister of HOME AFFAIRS be pleased to state:
(a) whether cases of rape have increased recently in various pars of the country;
(b) if so, the State-wise details thereof during the last one year, and
(c) the steps taken to curb the increasing incidents of rape in the country?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) As per information
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provided by the National Crime Records Burean (NCRB), an increase of 35.2% and
9.0% in cases of mape (section 376 IPC) were reported in the country during 2013
over 2012 and 2014 over 2013 respectively. State/UT-wise cases reported under rape
are given in Statement (See below).

(c) As per the seventh schedule to the Constitution of India “Police’ and ‘Public
Order’ are State subjects and, as such, the primary responsibility of prevention,
detection, registration, investigation and prosccution of crime, lics with the State
Governments/ Union Territory Administrations. However, Ministty of Home Affairs
issues advisories from time to time. Advisory dated 12th May, 2015 on comprehensive
approach towards crimes against women is available at Aup:/mha.nic.in/sites/upload
files/mha/files/AdvisoryCompAppCrimeAgainstWomen_ 130315, pdf.

Statement

State/UT-wise cases registered (CR), cases charge sheeted (CS), cases convicted (CV),
persons arrested (PAR), persons charge sheeted (PCS) and persons convicted
(PCV) under Rape during 2012-2014

S1.No. State/UT CR CS Cv PAR PCS PCV

2012
1.  Andhra Pradesh 1341 1276 108 1664 1608 178
2. Arunachal Pradesh 46 24 3 47 24 3
3. Assam 1716 1110 97 1626 1156 153
4, Bihar 927 902 119 1327 1398 161
5. Chhattisgarh 1034 988 223 1214 1201 259
6. Goa 55 26 1 61 33 1
7. Gujarat 473 438 31 647 631 56
8.  Haryana 668 635 133 940 997 180
9. Himachal Pradesh 183 149 29 259 240 41
10.  Jammu and 303 257 19 388 387 28

Kashmir

11.  Jharkhand 812 602 161 780 706 196
12, Kamataka 621 587 65 842 795 97
13, Kerala 1019 961 57 1259 1186 62

14.  Madhya Pradesh 3425 34383 547 4822 4842 758
15. Maharashtra 1839 1616 164 2591 2479 215
16.  Manipur 63 9 0 46 12 0
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SLNo. State/UT CR CS cv PAR PCS PCV
17. Meghalaya 164 93 7 182 100 7
18.  Mizoram 103 95 61 122 96 39
19.  Nagaland 21 15 8 26 21 19
20, Odisha 1458 1336 154 1666 1631 184
21, Punjab 680 512 151 895 696 201
22.  Rajasthan 2049 1225 230 1807 1778 408
23, Siklkim 34 24 1 29 20 18
24, Tamil Nadu 737 558 60 962 862 104

25, Telangana - - - - - -

26.  Tripura 229 206 16 202 215 19
27, Utar Pradesh 1963 1513 619 3593 2508 809
28.  Utarakhand 148 128 75 184 187 93
29,  West Bengal 2046 2165 112 1963 2165 124

ToTtar STATE(S) 24157 20933 3251 30144 27976 4433
30, A & N Islands 12 7 3 17 15 3
31.  Chandigarh 27 34 9 34 41 11
32. D & N Haveli 3 6 1 3 8 2
33,  Daman and Diu 5 4 I 10 9 1
34. Delhi UT 706 568 297 892 862 368
35. Lakshadweep 0 0 0 0 0 0
36.  Puducherry 13 13 1 15 14 3

Totar UT(s) 766 632 312 973 949 388

Torar (Arr Inpra) 24923 21565 3563 31117 28925 4821

2013
1.  Andbra Pradesh 1635 1149 105 1960 1679 190
2. Arunachal Pradesh 75 62 1 106 61 1
3. Assam 1937 1366 123 1745 1313 123
4. Bihar 1128 840 180 1156 1039 271
5. Chbhattisgarh 1380 1366 364 1637 1591 485
6. Goa 86 60 2 103 72 2
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SLNo. State/UT CR CS Ccv PAR PCS PCV
7. Gujarat 732 662 43 1027 998 54
8  Haryana 971 792 287 1398 1386 420
9. Himachal Pradesh 250 199 56 299 307 81
10.  Jammu and 378 241 22 404 401 36

Kashmir
11.  Jharkhand 1204 884 264 1135 1058 308
12, Kamataka 1030 856 90 1263 1156 101
13, Kerala 1221 977 92 1358 1151 103

14.  Madhya Pradesh 4335 4085 1079 5879 5800 1456

15.  Maharashtra 3063 2591 181 4243 3814 249
6.  Manipur 72 15 2 37 16 6
17. Meghalaya 183 198 7 190 215 7
18  Mizoram 89 69 39 89 83 47
19.  Nagaland 31 22 18 41 26 10
20.  Odisha 1832 1660 108 2080 2047 131
21.  Punjab 888 812 382 1048 978 464
22.  Rajasthan 3285 1947 270 2783 2771 434
23, Sikkim 43 48 59 43 44 59
24, Tamil Nadu 923 1076 133 1193 1247 186

25.  Telangana - - - - - -

26.  'Tripura 233 252 21 356 298 21
27.  Utar Pradesh 3050 2302 663 5587 3664 939
28.  Uttarakhand 228 179 111 289 291 189
29.  West Bengal 1685 2577 151 2674 2642 181

ToTAL STATE(S) 31967 27287 4853 40123 36148 6554
30. A & N Islands 27 35 3 36 44 3
31.  Chandigarh 45 29 18 49 31 21
32. D & N Haveli 5 3 g 9 7 0

33, Daman and Diu 8 9 0 10 10 0
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SLNo. State/UT CR CS Ccv PAR PCS PCV
34, Delhi UT 1636 1386 227 1851 1608 314
35, Lakshadweep 2 0 0 4 0 0
36.  Puducherry 17 6 0 33 8 0

Totar UT(s) 1740 1468 248 1992 1708 338

ToraL (Arr Inora) 33707 28755 5101 42115 37856 6892

2014
1.  Andhra Pradesh 961 650 59 1237 989 70
2. Ammachal Pradesh 83 74 3 93 86 4
3. Assam 1980 1368 170 3673 1529 176
4. Bihar 1127 848 116 1226 987 132
5. Chhattisgarh 1436 1429 304 1708 1847 342
6. Goa 95 73 4 105 91 4
7. Gujarat 841 762 30 1204 1202 35
8  Haryana 1174 932 205 1456 1369 257
9. Himachal Pradesh 283 207 36 329 267 47
10.  Jammu and 331 225 18 346 339 19
Kashmir
11, Jharkhand 1050 1015 245 1583 1620 262
12, Kamataka 1324 1190 72 1950 1720 108
13, Kerala 1347 1155 103 1442 1332 116
14. Madhya Pradesh 5076 4960 1231 6719 6719 1830
15.  Maharashtra 3438 3024 202 4567 4141 254
16.  Manipur 75 41 3 75 41 3
17. Meghalaya 118 139 12 162 144 12
18. Mizoram 120 106 41 143 124 44
19, Nagaland 30 26 14 42 33 22
20.  Odisha 1978 1661 141 2192 2005 151
21.  Punjab 981 797 276 1248 1052 349
22.  Rajasthan 3759 2079 362 2848 2776 524

23, Sikkim 47 43 22 107 103 22
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SLNo. State/UT CR CS Ccv PAR PCS PCV
24.  Tamil Nadu 455 574 157 764 900 233
25,  Telangana 979 841 49 1247 1057 67
26.  Tripura 239 191 30 258 415 46
27, Utar Pradesh 3467 2850 594 6329 4860 843
28.  Utarakhand 270 195 54 306 281 84
29,  West Bengal 1466 1453 108 2602 1715 125

ToTaL STATE(S) 34530 28908 4661 45961 39744 6181
30. A & N Islands 32 30 3 37 39 3
31.  Chandigarh 59 47 12 66 62 16
32. D & N Haveli 5 8 0 6 9 0
33. Daman and Diu 2 3 1 2 2 I
34, Delhi UT 2096 1836 267 2105 2047 436
35, Lakshadweep 1 1 0 1 3 i
36.  Puducherty 10 7 0 15 8 0

Totar UT(s) 2205 1932 283 2232 2170 456

ToraL (Arr Incia) 36735 30840 4944 48193 41914 6637

Source: Crime in India.
Note: Disposal of cases/persons by police/courts may also includes cases/persons of previous years also.
* implies data started collection since 2014.

Increasing naxal activities in Qdisha

362. SHRI A. U. SINGH DEO: Will the Minister of HOME AFFAIRS be pleased
1o state:

(a) whether Government has taken cognizance of increasing naxal activities in
Odisha due to incursions from outside the State, if so, the details thereof and the
action taken by Government thereon and if not, the reasons therefor;

(b) whether Govermment plans to deploy additional battalions of Central Armed
Police Forces (CAPF) at the Odisha-Chhattisgath border to contain the growing
spread of naxal activities, if so, the details thereof and timeline for the same and
if not, the reasons therefor; and

{c) whether Government plans to waive the CRPF deployment cost to combat
Left Wing Extremism, if so, the details thereof and if not, the reasons therefor?



